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ROC and shall file proof of service.

Appellant is'directed to file bank statement of the company and the affidavit of the .

appellant regarding the status of the bank accounts and the status of the directors of
the company.

List the matter 08.01.2018.

MANORAMA KUMARI BIKKI RAVEENDRA BABU
MEMBER JUDICIAL MEMBER JUDICIAL

Dated this the 18th day of December, 2017.




